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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Thursday, 11 March 2021 / 20 Phalgun 1942 (Saka)
11.00 AM

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1.
2.
3.
4.

5.

Sh. Sanjeev Jha 6. Sh. Ajay Mahawar
Sh. Naresh Yadav 7. Sh. Abhay Verma
Smt. Pramila Dhiraj Tokas 8. Ms. Bhavna Gaur
Sh. Ajay Dutt 9.  Sh. Jarnail Singh
Sh. Hazi Yunus 10. Sh. Somnath Bharti

Presentation of Report :
Sh. Amanatullah Khan
Sh. Abdul Rehman
to present the First Report of Committee on Welfare of Minorities.

Adoption of Reports :

I

II.

I11.

Sh. Sahi Ram

Sh. Kartar Singh Tanwar

to move that “This House agrees with the First Report of Committee on Welfare
of Other Backward Classes presented to the House on 10™ March 2021”.

Sh. Sahi Ram

Sh. Kartar Singh Tanwar

to move that “This House agrees with the Second Report of Committee on
Welfare of Other Backward Classes presented to the House on 10™ March 2021

Sh. Madan Lal

Sh. Virender Singh Kadian

to move that “This House agrees with the First Report of Department Related
Standing Committee on Administrative Matters presented to the House on 10™
March 20217

Calling Attention (Rule-54) :

Sh. Vijender Gupta, Hon’ble Member to call the attention of Minister of Transport on
the issue related to “discussion on alleged irregularities in purchase of buses and annual
maintenance contract (AMC) in DTC .

Discussion on Annual Budget (2021-22) :
Members to take part in discussion on Annual Budget (2021-22) presented by Shri
Manish Sisodia, Hon’ble Deputy Chief Minister on 09" March 2021.
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